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ITEM NO.11               COURT NO.3               SECTION XIV

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s).24485/2024

[Arising out of impugned final judgment and order dated 11-09-2024
in WP(C) No.10736/2024 passed by the High Court of Delhi at New
Delhi]

FOZIA RAHMAN                                       Petitioner(s)

                                VERSUS

BAR COUNCIL OF DELHI & ANR.                        Respondent(s)

IA  No.237099/2024  -  EXEMPTION  FROM  FILING  C/C  OF  THE  IMPUGNED
JUDGMENT 
WITH
SLP(C) No. 22202/2024 (XIV)
(FOR  EXEMPTION  FROM  FILING  C/C  OF  THE  IMPUGNED  JUDGMENT  ON  IA
212722/2024  
FOR INTERVENTION APPLICATION ON IA 239533/2024
IA No. 212722/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
IA No. 239533/2024 - INTERVENTION APPLICATION)
SLP(C) No. 23648/2024 (XIV)
(FOR  EXEMPTION  FROM  FILING  C/C  OF  THE  IMPUGNED  JUDGMENT  ON  IA
231858/2024  
FOR INTERVENTION APPLICATION ON IA 234406/2024
IA No. 231858/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT
IA No. 234406/2024 - INTERVENTION APPLICATION)
 
Date : 13-11-2024 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE UJJAL BHUYAN

For Petitioner(s)  Ms. Geeta Luthra, Sr. Adv.
                   Ms. Shobha Gupta, Sr. Adv.
                   Ms. Fozia Rahman, Adv.
                   Mr. Sikander A. Siddiqui, Adv.
                   Mr. Aashish Kumar Sinha, Adv.
                   Mr. Akhil Ranganathan, Adv.
                   Mr. Anuj Singh, Adv.
                   Ms. Rashmi Pandey Dixit, Adv.
                   Ms. Seema Thapliyal, Adv.
                   Ms. Ananya Roy, Adv.
                   Ms. Aafreen, Adv.
                   Ms. Puhumi Aditya, Adv.
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                   Ms. Zobia Rehman Khan, Adv.
                   Ms. Maimuna Fatima, Adv.
                   Ms. Injila, Adv.
                   Ms. Shumaila Naaz, Adv.
                   Mr. Firoj Ali, Adv.
                   Ms. Garima Mishra, Adv.
                   Mr. Dhriti Dewan, Adv.
                   Mr. Kartikay Dixit, Adv.
                   Mr. Khalid Arshad, Adv.
                   Ms. Amita Saxena, Adv.
                   Mr. Sounak Basu, Adv.
                   Ms. Seema Khan, Adv.
                   Mr. Tanveer A. Khan, Adv.
                   Mr. Sameer, Adv.
                   Ms. Amita Singh Kalkal, AOR                   
                   
                   Ms. Meenakshi Arora, Sr. Adv.
                   Ms. Sunieta Ojha, AOR
                   Ms. Talish Ray, Adv.
                   Ms. Vasudha Priyansha, Adv.
                   Ms. Divita Vashisth, Adv.
                   Ms. Aditi Chaudhary, Adv.
                   Mr. AP Siddiqui, Adv.
                   Ms. Harshita Singhal, Adv.
                   Mr. Sitwat Nabi, Adv.
                   Mr. Inzamam Khan, Adv.
                   

    Mr. Shobha Gupta, Adv.
    Ms. Manasvi Negi, Adv.
    Ms. Simranjeet Kaur, Adv.
    Mr. Meghraj Singh, Adv.
    Mr. Mata Prasad Singh, Adv.
    Mr. Om Prakash, Adv.
    Ms. Akshita Mishra, Adv.
    Ms. Sanskriti Shakuntla Gupta, Adv.
    Mr. Ashish Laroia, Adv.
    Mr. Anubhav Singh, Adv.
    Ms. Shivika Chaddha, Adv.
    Mr. Gaurav Meena, Adv.
    Mr. B.V. Gosawi, Adv.

                   Mr. Ronak Karanpuria, AOR
                   
For Respondent(s)  Mr. Mohit Mathur, Sr. Adv.

    Mr. Rakesh Tiku, Sr. Adv.
                   Mr. Inderbir Singh Alag, Sr. Adv.
                   Mr. Shohit Chaudhry, AOR                  
                   Mr. Jatan Singh, Adv.
                   Mr. Sandeep Sharma, Adv.
                   Mr. Amit Chadha, Adv.
                   Mr. Naginder Benipal, Adv.                  
                   Mr. Shyam Sharma, Adv.
                   Mr. Sanjay Bewan, Adv.                  
                   Ms. Bandna Kaur Grover, Adv.                  
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                   Mr. Dhan Mohan, Adv.
                   Mr. Rajat Manchanda, Adv.
                   Mr. Nishant Anand, Adv.
                   Ms. Gayatri Puri, Adv.
                   Mr. Nitesh Mehra, Adv.

    Mr. Prateek Bhatia, AOR

                   Ms. Radhika Gautam, AOR                   
                   
                   Mr. Mohd. Fuzail Khan, AOR
                   Ms. Shisba Chawla, Adv.
                   Mr. Sikander Siddqui, Adv.
                   Mr. Gaurav Kumar, Adv.
                   Ms. Aafreen, Adv.                   
                   
                   Mr. Atmaram N.S. Nadkarni, Sr. Adv.
                   Mr. Sachin Sharma, AOR
                   Mr. Nitin Ahlawat, Adv.
                   Mr. Dharmendra Basoya, Adv.
                   Mr. Atul Kumar Sharma, Adv.
                   Mr. Jagdeep Vats, Adv.
                   Mr. Anil Kr Gulati, Adv.
                   Mr. Naman Sharma, Adv.
                   Ms. Nur Tandon, Adv.
                   Mr. Kunal Jindia, Adv.
                   Mr. Abhishek Kumar, Adv.                   
                   
                   Mr. Sandeep Jindal, AOR
                   Mr. Om Prakash Vyas, Adv.
                   Ms. Ambika Shukla, Adv.
                   Ms. Aishwarya Bhatia, Adv.
                   
                   Mr. Vijay Hansaria, Sr. Adv.
                   Mr. Piyush Beriwal, AOR                  
                   Mr. Tarun Rana, Adv.
                   Mr. Kushagra Kumar Kansal, Adv.
                   Mr. Vedansh Anand, Adv.
                   Mr. Yash Tyagi, Adv.
                   Ms. Kavya Jhawar, Adv.
                   Ms. Nandini Rai, Adv.
                   Ms. Aisha Singh, Adv.
                   Ms. Disha Choudhary, Adv.
                   Mr. Mohit Joshi, Adv.                   
                   
                   Mr. Ashok Kumar Panigrahi, Adv.
                   Mr. Ajit Pravin Wagh, AOR
                   Mr. Avinish Kumar Saurabh, Adv.
                   Mr. Abhinav Anand, Adv.
                   Mr. Vinod Chauhan, Adv.
                   Mr. Gyan Prakash, Adv.                   
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                   Mr. Gautam Das, AOR                   
                   Mr. P.K. Dash, Adv.
                   Mr. Abanikanta Sahu, Adv.
                   Mr. Tarunkant Samantaray, Adv.
                   Mr. Dhirendra Kumar Jha, Adv.
                   Ms. Vandana Miglani, Adv.
                   Ms. Smita Samataray, Adv.
                   Mr. Santosh Kumar Bebarta, Adv.
                   Mr. Santosh Rout, Adv.
                   Ms. Monika Chauhan, Adv.                   
                   
                   Mr. Shoeb Shakeel, Adv.
                   Mr. Sahim Khan, Adv.
                   Ms. Shweta Paliwal, Adv.
                   Mr. Raj Kumar Yadav, Adv.
                   Mr. Chandan Kumar Mandal, Adv.
                   Mr. Vijay Kumar, Adv.
                   Mr. Raquib Hussain, Adv.
                   Mr. Chand Qureshi, AOR                   
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

1. Arguments heard in part.

2. List on 18.11.2024.

3. To be taken up at 12.00 Noon.

4. Mr.  Mohit  Mathur,  learned  Senior  Counsel  and  the

President of the Delhi High Court Bar Association fairly agrees to

produce the video-recording of the General Body Meeting held on

07.10.2024 on the next date of hearing.

(SATISH KUMAR YADAV)                              (PREETHI T.C.)
ADDITIONAL REGISTRAR                            ASSISTANT REGISTRAR
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